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Foreign Exchange to Orissa for
Power Projects
4825. Shri Dhuleshwar Meeaa:
Shri Ramachandra Ulaka:

Will the Minister of Irrigation and
Power be pleased to state:

(a) the total foreign exchange allot-
ted to the Government of Orissa for
training its personnel abroad and
inviting foreign consultants for its
major power projects during the
Third Five Year Plan period; and

(b) the details thereof?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) and (b). The requisite informa-
tion is being collected and will be
laid on the Table of the House as
early as possible.

Sales Tax Appellate Tribunal in

Delhi

4826, Shri Yashpal Singh: Will the
Minister of Finance be pleased to
state:

(a) whether there is any proposal
under consideration of Government
for the establishment of a Sales Tax
Appellate Tribuna] in Delhi on the
pattern of the Income-Tax Appellate
Tribunal; and

(b) if so, when it is likely to be
cstablished?

The Minister of Finance (Shri
Sachindra Chaudhurl): (a) Yes, Sir.

(b) A Bill to give effect to the pro-
posal will be introduced as soon as
possible.

Damodar Valley Corporation

4827. Shri Subodh Hansda:

Shri 8, C. Samanta:

Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri P. C. Borooah:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that the
land requisitioned for D dar Valley
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Corporation is in excess of their de-
mand for construction of dams and
reservoirs;

(b) if so. the tota] excess land still
with the Damodar Valley Corporation;
and

(¢) to whom it belongs and whether
this will be released back to the State
Government for distribution to culti-
vators?

The Mipister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) No.

(b) and (¢). Do not arise.
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Hostels for Scheduled Castes in U.P.

4829, Shri Vishwa Nath Pandey:
Will the Minister of Planning and
Social Welfare be pleased to state:

of hostels opened
Uttar

(a) the number
for the Scheduled Castes  in
Pradesh during 1965-66:

(b) the number of hostels proposed
10 be opcened in 1966-67 in the State;
and

(¢) the amount sanctioned by Gov-
ernment for the construction of such
hostels in the State during the above
period?

The Deputy Minister in the Depart-

ment of Social Welfare (Shrimati
Chandrasekhar): (a) Nil.
(b) Three hostels for Scheduled

Castes girls students.

(¢) A provision of Rs. 225 lakhs
has been made for this scheme during
1966-67.

Bharat Sewak Samaj

Shri Vishwa Nath Pandey:

4830,
and

Will the Minister of Planning
Social Welfare be pleased to state:

(a) whether any grant was sanc-
tioned by Government to the Bharat
Sewak Samaj during 1965-66:

(b) if so, the total amount given so
far during the above period; and

(c) the total amount sanctioned for
the Bharat Sewak Samaj, Uttar Pra-
desh Branch during the same period?

The Deputy Minister in the Minis-
try of Finance (Shrt L. 'N. Mishra):
(a) fo (c), Information is being





